
. '. i37 Written Answers VAISAKHA 16, 1903 (SAKA) Written Answers· f 38 

origin, they have been considered 
for. aran_t of Indian Citizenship by 
re 1s ~~ n u.nder Section 5(l)(a) of 
the C1hzensh1r Act, 1955 on nd ~ 

dual applications by the concerned 
Collector who is the competent 
authority for the purpose. Jn January 
1964, there was a large scale influx 
of migrants from a~  P" kistan 
e n r~  to the minority community 
Instructions had been i'iSued to 
~n~ der them for grant ofcitiw:Jship. 
s 11111 ~r  to meet the special 
s1tuat1on created by the Pal.i'itani 
aggre:;,;ion in 1971, the Government 
of India took a decision ~1  
displac ·d person.:; who came tl) 
fodbn from Sind in Pakistan <luring 
and immediately after the nd ~ a  
war. in December 1971, may be 
considered for grant of Indian 
citizen.:;hip and instructions were 
accordingly issued to the State 
Governments. However, those who 
came to l ndia from Bangladesh 
after 25th March, 1911 and have 
not so far . returned to an ad ~  

are not. n~ . considered for grant 
of lnclian citizenship in term:'> of 
the existing policy. 

Vocational Trndc Tminiog In Nagalnd 

9953. SHRI CHINGWANG 
KONYAK: Will the Minh.ter of 
LABOUR be pleased to state : 

(a) whether it is a fact that 
Nagaland has a large number of 
unemployed educated boys and 
girls having no inclination for work 
in the fields ; and 

(b) what steps Government pro-
pose to take to train e ~ youth in 
Nagaland in various trades and voca-
tions and variety of skills '1 

THE MJNISTER OF STA1 E IN 
THE MINlSl RY OF LABOUR 
.(SHRIMATI RAMDULARI SINHA): 
(a) Information available indica .. 
tes that number of unemployed edu-
'c:ated bO)'s and &iris 1eeking ;jobs 

,, 
and registered with the employment 
exchanges as on 31-12-19 80 is as 
follows : 

Men: 1323 

Women: 551 

Total : 1874 

(b) Government ~ e already 
taken steps to train the youth in 
Naga.lnn:.I in v.uious trwles by eslab-
lishrng one f ndustriaJ Training 
n ~ ~ tc .at ~ n a  ·i he trnining 
1 1e~  111 the mst1tntc are proposed 

to be expam.Ie<l further <luring the 
Sixth Five Year Plan. In addition 
~  this, Apprenticeship'/ raining faci-
ht 1es are also available under the 
Apprentices Act, 1961 in certain 
establishments in NagaJand. 

Expe<'ted loss to be incurred by public: 
Sector Undertakings 

9954. SURI ~ FERNAN-· 
DES : WiJI the r-.rinister of 
INDUS.I RY he pleased to state: 

(a) whether the five large puhlic· 
sector undertakings namely, Burn 
Standard, Braithwaite, Jessops, 
Mining anJ Allied Machinery r~ 

poration anJ Heavy Engineering 
Corporation, arc expected to incur a 
combined lPss of Rs. 250 crn:res to 
Rs. 300 crores in the current plan. 
period; and 

(b) if so, what steps are being 
taken by Government to prevent 
such development ? 

1HE MINISTER OF STATE IN 
·1 HE MINIS1RY OF INDUSTRY 
(SHRI CHARANJIT CHA NANA) : 
(a) Yes, Sir. However, about 8C% of 
~ r projected losf.es are on account 
of interest on Government loans. 
provided in th-o--past, maiqly to com-
pensate them for cash losses. 

(b) (i) Reduce interest burden 
through finaneial restructu dng and 
re e ~ 




